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(c) About 20 per cent, of the ferti- 
-lizers will of the type which are 
Elot produced in the Sindri Factory. 
The balance is required to meet im­
mediate needs as the Sindri Ferti­
lizer Factory has not yet gone into 
full production.

Prof. Agarwal: May I knov/ what 
steps the Government of India are 
taking to see that the movement of 
compost manuring does not suffer By 
the use of these fertilizers?

Shri C. D. Deshmukh: This will be 
supplementary to that movement.

Prof. Agarwal: What \̂ ill be the 
total contribution of thx2 Government 
of India to ^ i s  agreement of 50 
million dollars?

Sliri C. D. Deshmukh: So far as
these fertilizers are concenied, of 
course there is no contribution and 
so far as the community development 
projects are concerned, Government 
have to find I think about 35 crores of 
rupees over three years.

Prof. Agarwal: In view of the 
constant propaganda of the American 
Embassy regarding their contribution 
what steps are the Government ol 
India taking to publicise their own 
contribution?

Shri C. D. Deshmukh: I think the 
results of the work done will be sufTi- 
cient propaganda.

Shri Namdhari: Will the Govern­
ment encourage more British firms to 
mvest their capital fearlessly because 
they behaved in a most gentlemanly 
n^anner in reti^ming back our coun­
try?

Shri C. D. Deshmokh: That is with 
regard to the next question. Sir.

Shri N. P. Damodaran: May I know 
J^w the prices of fertilizers importeo 
from America compare with tht 
prices of fertilizers manufactured in 
Smdrf?

Shri C. D. Deshmukh: I am sorry I 
have not got the details here.

Shri Telayndhan: Have Government 
seen some of the statements made in 

' A T  yesterday oy the American 
Ambassdor in India that this aid is 
not intended for relief m India but 
for building up democracy?

Mr. Speaker: Order, crder. He is 
going much beyond fertilizers.

 ̂ whe­ther these artificial fenilizers wiU be 
effective on Indian soil?

Out of the
^08.000 tons 20.000 tans would be in

the shape of urea nitro-phosphates.. 
atnmomum nitro-phosphates ' • and 
tiiple super-phosphates which will • bê  
new; these will be tried out in various 
conditions and the results will bê  
tabulated for future guidance. The* 
balance of 38,000 tons is • ammonium- 
sulphate which is the form of fertilizer 
which is already in use and which is 
going to be produced by the Sindri 
factory.

Sardar Lai Singh: In view of the 
large quantity of electricity available- 
at Nangal has Government considered 
the desirability of manufacturing:

- nitrogenous fertilizers there?
Shri C. D. Deshmukh: I am not in:.

a position to answer that r,uestion. I t  
should be addressed to the Works .̂ 
Ministry. Sir

Shri M. L. Agrawal: Are these ferti­
lizers estpected to come before the- 
production of Sindri is in fuJl swing?*

Shri C. D. Deshmukh: Sindri > îll 
reach its full production in October,
1952 and some of These ferlilizers, E 
think, will arrive before that date.

Foreign Capital

•866. Shri K. K. Basu: Will the
Minister of Finance be pleased lo 
state:

(a) the total amount of foreign capi­
tal in India specifying such amount 
separately for British, American ani 
other countries; and

(b) the total amount of foreign in­
vestment repatriated since 1947 and 
between 1945-47?

The Minister of Finance (Shri C. D  ̂
Deshmukh): (a) A statement showing 
the position as on the 30tb June, 1948 
is laid on the Table of the House. [See 
Appendix V, annexure No. 3]. In­
formation for a later period is not 
yet available.

(b> The amount .of foreign capital 
repatriated from India during the 
period July 1947 to 3)ecember 1951 is 
estimarted at about Rs. 52-60 crores. 
Figures of total capital repatria.ted 
between 1945 and 1947 are not avail­
able. 1

Shri K. K. Basu: May I know how 
much of this foreign capital has b^en 
newly invested since 1947? ^

Shri C. D. Deshmukh: There' is an­
other question about fgreign capital. 
Sir— b̂oth relate to repatriation.  ̂ I 
now understand the hon. Member 
wants to know how much has been 
invested In the coimtry. *

Mr. Speaker: Again?
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Shci C. a  DeshmuUi: Not again, 
but as against this how much has 
been invested.

Mr. Speaker. Which is the other 
question?

Shri C. D. Deshmnkh: The other
question is No. 861 which was not 
called. Well, the total foreign in­
vestments from 15th August, 1947 to 
Slst December, *1951 amount to Rs. 
10-98 crores. ..

Shri K. K. Basa: Is the hon. Minis­
ter in a position to state the total 
amount of dividends dra\m on this 
foreign investment during this period?

Shri C. D. Deshmiikh: That requires 
notice, Sir.

Dr. M. M. Das: May I Icnow what 
percentage of this total investment 
has been invested in companies incor­
porated outside India and what per­
centage in those incorporated inside 
lodia?

Shri C. D. Deshmukh: Is that in 
regard to the new capital?

Dr. M. M. Das: The total capital 
invested up to this time.

Mr. Speaker: New capital, that is to 
say he refers to that capital whflch 
came in again after repatriation.

Shri C. D. Deshmnkh: Most of it is 
in companies registered here. Sir.

Pandit K. C. Sharma: Kas any parti­
cular undertaking been given to the 
foreign investors?

Shri C. D. Deshmukh: The foreign 
investor is concerned principally with 
remittance of dividends. On that 
there is no restriction and there has 
been no restriction. Then the other 
safeguard that he needs is about 
repatriation. In regard to invest­
ment from the sterling area there 
again there has been no re.?triction on 
repatriation. In regard to invest­
ment from non-sterling area .countries 
we have undertaken to give facilities 
for repatriation of the original capital 
but not necessarily of the appreciation 
on it. The latter will be dealt with 
on its merits depending on the avfiil- 
ability of our foreign exchange re­
sources at the time concerned.

Pandit K. C. Sharma: What is the 
amount of original capital involved 
On which assurance of repatriation 
has been given?

Shri C. D. Deshmnkh: It is a very
small sum. Sir. Of that figure I gave 
of Rs. 10-98 crores. Rs. 9‘71 crores is 
from U.K., Rs. 28 lakhs from sterling 
area countries other than U.K., and 
Rs. 74 lakhs is from soft currency 
countries. So the guarantee given 
in regard to the other relates only to 
a very small figure.

Pandit K. C. Sharma: What are the 
particular reasons necessitatmg thiŝ  ̂
guarantee?

Mr. Speaker: That is widening thê  
enquiry. .
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' Mr. Speaker: He need not pursue 
that enquiry.
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